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o India by rail rom 1st April, 191 
to 31st  ly, rli.

Mj Tlir  in rmation alxml dr- 

marr̂ --   charts jKiid  10  the 

Rail  iys in rcs rct o Kd,aains sent 

by ihc Îx I ( <jrporat ion o India 

rom lit April, hjBi tr   ly,

il  is not rrad y availablr. TI  ̂

payiiKnt to ih Rail ays is idr by 

ti Ioot (o porai ioa <l India aitr 
n c -ssarv riicatio o the rcason- 

ahlrnrs-, o tli d̂ iiirrar hvi l in 

iiiII .id il c 1-.s, iiich la es liin.

0 i all avia<c tl  Iood (or-\ 
por.,to   o India i, in vn,  ̂ov< r a

mili itiHinr (j li dt(aii\ jht month 

in\ il   a\ rrair lo idin idoadin

<r ov<T   a ,   a (lay. In svich

a li I- op-ralion. ai  ijirs, some 

\va4 s dn i- -1 l ld    t  termi

nals  livo l  ihe  r< r  jirrmisMbic 

time,  d e  lo  variois lactois vi. 

ailLr o tii( iLadliii ctnractor  
b  irlKcl  i ri\.Lls oi\vâ )p.s beyond 

tli( lia(Llinj- capacity o the tcrn - 

id tl-)ol,s   Ibid eather elt.

1,1 vV   \i<  to mininiisinî lie 

incidence  o tlem rrae, die Iood 

Corporation o bidia mana ement 

have rcC-iiiK ss rd inŝrcliorA to 

all its onal Manâ eis and Reŝioiml 

Man. v̂is I hat c-aeh n io sht d 

constitte a Coniirnittee < OiTicers 

o the Ran o Dep ty Mana ers 

to o into all aspects   Ic\̂  o 

deiniirra e cliares and s est reme

dial  measres.

Constrction  o Motorable 
bride over a dry drain in R.K. 

P ram,  Ne Deii.

41 . SHRI   RA NATH
SONKAR  SHASTRI  
DR.   A..  A MI  
PRO. AIT K MAR
MEHTA 

ill the Minister o ORKS 
AND HO SIN be pleased to state 

(a) i it a act that there is a
deep, vvdde, dn- drain in Sector  I,
R.K. Pram, Ne Delhi ith xmeven

sidelands ithot 
bride  over it 

a  mtorable

(b)   hether the ay i choo in 
Scxtor IT, R.K. Pram et mddy 
and atery in rainy days ii ain it 
diiclt or the schKl tMTi children 
rom  Sector I

(rt i so, \viether  this drain 
old le laid nlerromid and the 
area so obtainerl tilised or cither 
play-̂r̂innd or ir a par sincc 
Sectors I and II R.K. tiram arc 
itlioi them aci lit its  and

d i (c) al)ove is not jjossibic, 
lietiier the drain dd be converted 
into an ariiic-a   lae and 
pcca road constrcted  or the 
convcriience o tlie school oin 
children 

THI n \ is ie  or parlia-
MEXl AR    .\ 1AIRS   AND 

ORKS AND HO SIN   (SHRT 

BHISHMA  NARAIN  SIN H  

(a) to (d. The in rmat ̂n is bein 

collecl(cl aî d il be laid on the 

Table o the Sal)ha.

Allotment  o overnment 
Accomnoiodation  on Medical 
ro nds in Ministry o ors 
and ho sin and its s bordi- 

nate oices

419. SHRI RA NATH SON
KAR   SHASTRI  
SHRI AIT  K MAR
mj hta 
DR. A.. A MI 

ill the Minister o ORKS 
AND HO SIN be ̂ pleased ta 
state 

(a)   hether it is a act  that 
drin the last decade a n mber o 
overnment servants orin in the 
ors and Hosin Ministry and 
its attached and sbordinate oices 
been ot accommodation allotted 
on medical rond sch as the illness 
o their parents thereby deprivin
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others in line for allotmcnt ofaccord- 
in£f to their turn;

Ml) if sn, has a survey hcen 
carried out to d»*t('ci svirh cast's of 
fraudulent out-of-tuni  allotmfnt ; 
and

(c) if not, w 11 surh  a siivvry lie 

laaached to dfi<H ! and di'al  with 

the d'dimiuent sun:i!>K-

and finuU ?

THE MIXrsri.ROF PARLIA- 

MKXTARY  AFFATRS  AND 

WORKS AXD H' )USTNC; SHRT 

RHISHMA  NARXTX  SINGH 1 ;

{a No. Sir,

H)'! and  D>“-; n >t arise.

MPs on various Governjrient 
bodies

Consumer  Gooperativps  of 
Delhi

41’U. SHRI N.E.  HORO : 
Will the Minister of CI\'IT, SUPP­
LIES i,e ])!tMSt“d til stair :

(t̂) Willi arc ih- dct.uls re, rd- 
in * The n'Jm'jLT  of re gistered 
Cons unit r Co-operation i’l Delhi

H)'' th»  d'’taîs  reu'arrlint̂  the 

nnniher of C nisunirr  Co M'erative 

S'ô vs  which have  regular i\;Uiils 

show  ro >ins  wh(M'('  r\ eii  noii- 

menihers crin hu\' î oods ;

V' \\h('th«'r  G<'veriimrnt  jiro* 

poie  to  d:;-r''îi'iter all Consumer 

C >-̂•]X'râ■î'e  Store, wlut h are in 

efP'f' fM-n'h' c )Tirr t •- : :uid

d) il' n »t, wh >*. arc the re.iji‘'n‘> 

therefor ?

4180. Shri N.E. HORO : Will 
the Minister of PARLIAMENTARY 
AFFAIRS be pleased to state :

(a I whai ar' the derails regarding 
the names of Members of Parliament 
inchidedin\'iri > IS Go/eminent delc- 
]s;ations or officially sponsared and 
financed  deJe9;ations to  forciq̂ 
countries daring 19̂0-81 with the 
names of the parties to which they 
beloî ; and

(b) the names of the  MPs 
included by Government in various 
■government bodies,  autonomous 
organisations etc. in their personal 
capacity, as , distinct from statu­
tory representation of Parliament 
during 1980-81 with the name: of
the p .rties to which they hel-nL ?

THE MINISTER OF PARLIA­
MENTARY  AFFAIRS  ANT) 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH]
(a) and (b) The inf rmaiion is being 
collected and 'vill be laid on the 
Table of the H '̂se.

THEDEPU'FY MINISTER IN 
THE ministry  OF  CIVIL 
SUPPLIES fSHRl BRAJA MOHAN 
M0HANT\"}  : â) Tlie  total 
number of Consumer Cooperative 
Stores  registered in the Union 
Territory of Delhi is 604. This in- 
cludt̂s the Super Bazar, the Central 
Gov̂t-rninent Employees’ Consumer 
Coojierative Society and the Delhi 
Consumer C )operative Wholesale 
Store Ltd. Out of 604 Con'umer 
Coopeative  Stores, 165 are under 
liquidation and 120 are defunct.

(b) 319  Consumer Stores are
working having regular retail show 
rooms. This  includes the Super
Bazar, the Central  Government 
Employeê’ Consumer Cooperative 
Society, and tlie Delhi Consumer
Cooperative  Wholesale Store Ltd.

(c) and (d). As a consumer co­
operative ŝcre has to have a mini­
mum sp’̂cified immber cf members 
in order to be registered, it cannot be 
a familv concern.




